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THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, [4IZORAN4 AND ARUNACHAL PRADESH)

No. Hc.vrr_1sl2013(pt.)/ g 1 lg t a
- Smti Jayashrec Bora,

It. Registrar (Vigitance),

Gauhab Htqh Court,
Guwahati.

Shrr Abhijit Bhattacharyya,
District & Sessions Judgc,
Darrang, l"langaldai.

JI
Datcd Guwahati the 24 Scptemb$ 2024

Station leave permission.

Your lcltcr Nos. DJ(D) 6637 dtd. 2'j.09.7024.

s t/-

Sir,

with rcfcrence to the above, I am dirccted to inform you that you have bcen
granted station leave from the evening ol 27.o9,2o24 till the morning of 30.09.2024
as well as from the evening of 01.10.2024 till the morning of 03.10.2024. The
Additional District & scssions ludqe (FTC), Darranq, Mangaldai, in hcr absence, the chief
ludicial l4agrstrate, Darrang, l4angaldai and rn his abscncc, thc in-chargc of the c] 14 will rcmarn
in charge of your Court and Officc in your absence.

Yours faithfully,

]T. REGISTRAR (VIGILANCE)

Memo No. HC.VII- tst 20r3(Dt.Y Q4 (( ra. o"tua

Copy to

-y1hc Proiect Manager, Gauhati High Court, Guwahati

t Z^- o1-27

]T. REGISTRAR (VIGILANCE)


